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Karnataka High Court At Bengaluru

Case No: Civil Contempt Petition No. 1210 Of 2023

M/S Sri Puttappa Stone Crushers
And M Sand Represented By Its
Proprietrix

APPELLANT

Vs
Ruthren P, Ifs Deputy
Conservator Of Forests Mandya
Sub-Division, Mandya District,
Mandya � 571401 & Others

RESPONDENT

Date of Decision: Jan. 23, 2024

Hon'ble Judges: Prasanna B. Varale, CJ; Krishna S Dixit, J

Bench: Division Bench

Advocate: Lakamapurmath Chidanandayya, S S Mahendra

Final Decision: Disposed Of

Judgement

Prasanna B. Varale, CJ

The affidavit dated 22.01.2024 filed on behalf of Senior Geologist-
Respondent-accused No.3 under the caption ‘Compliance Affidavit’ indicates
substantial and clear compliance of the order passed by learned Single Judge dated
11.08.2023.  As such, the complaint of contempt is disposed off. Notice discharged.
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